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No.15(4]/2024-HCC January 7, 2025
OL-12122415004

Shri Vijay P. Rao

Chief Architect (Delhi Reglon),
CPWD, East Block-1, Level-2,
R.K. Puram, New Delhi-66

o

Buildings plans proposal in respect of Common Central SBecretariat 6 & 7 at 228

& 22C at Maulana Azad Road.
LACER
The above proposal was considered by the Heritage Copservation Committee at its

meeting held on January 6, 2025 and observations made are reproduced below for necessary
action at your end :

"Decisions :
Accepted, observations glven.

Observations :

1. The proposal was forwarded by the CPWD electronically.

2, The proposal forwarded by the CPWD (online) was scrutinised.

3. The proposal for Common Central Secretariat 6 & 7 at 22B & 22C at Maulana Azad Road
was scrutinised along with the comments of the concerned local body, Ofo Chief Architect
(Delhi), CPWD wvide their letter no: 23(01)(122)/CA(Delhi) /BPAC/2024/177-E dated
12.12.2024, and a detailed discussion was held with the architect who provided
clarifications to the queries of the Committee. Based on the comments from CPWD, the
discussion held, and the submission made, the following observations are to be complied
with:

al While forwarding the proposal te HCC, the Chief Architect (Delhi) & Chairman BAPC,

bl

CPWD vide their letter Nor 23(01){122)/ CA(Delhi)/ BPAC 2024/ 177-E  dated
12.12,2024 has indicated that:

= _ 1. Common Central Secretariat-6 & 7 at plot No, 228 & 22C, Maulana Azad Road,
New Delki does not fall in the listed heritage building and precincis.

2, The enclosed documents and drawings align with the Unified Building Bye-Laws
(UBBL)-2016.

3. This project is being forwarded to HOC due fo the location of the said plots near the
Central Vista ared.....”

The Committee took note of the contents of the letter from the local body, CPWD,
reviewed the building proposal and recommended replacing the Corten steel envisaged
in the proposal from the lower portion with a beige and red sandstone exterior, as is
typical in the complex.
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INDIA HABITAT CENTRE. CORE BA. UG & FIRST FLOOR
=t 7y, 7 fee- 110003 LODHI ROAD, NEW DELHI-110003

4. The concerned local body, CPWD, has forwarded the proposal for the HOO's advice;
however, the CPWD gives permission for the work in terms of the provisions stipulated
under the Master plan, building bye-laws, building bye-laws for heritage buildings, and

rules/regulations as applicable.”
T,
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UL- 13033 18005 april 2021
No. 15{5)/2021-HCC

Shri Ashok Kumar Sharma

Chief Architect [Delbki Region),

CPWD, East Block-l, Level-2,

R.K, Puram, New Delhi-66

Sub:  Plans in respect of Comman Central Secretariat [Building-1,2,3), 137, Dr, Rajendra Prasad Road.

Sir,

The above proposal was considered by the Heritage Consgrvation Committee at its maeting held on
Agril 5, 2021 and cbservations made are reproduced below for necessary action at your end

"L The wiupusal furwdrded By tNE LWL | G8IRE | wad dcrutinized By the HOC and a detailed distussion Reld
With the project propanent and representative of the consultant architect who provided clarifications to
the queries of the Members of the Committee on various aspects.

2. The concerned local body, Chief Architect (Reglon Delni) & Chairman |BPAC) CPWD vide their letter no:
23{01)(24)/CAIRD)/BPAC/2021/107 dated 18.03.2021 haz indicated the following:

Tocere.dt I5 placed on recard that the preposel for Plot no: 137 is adjalning the Central Vista precinct (Grode-
| Heritage) seundary and propated drawings ong decuments are in compliance of applicable building bye-

lows under UBBL-2016, Zanol plon ond MPD-2021. It is requested that HCC may foke up the proposal
accordingly..

3. Itis to further observed that:

2) The proposal Common Central Secretariat (Building-1,2,3] is proposed to be constructed on a plot
no-137 at Or, Rajendra Prasad Aoad, New Delhi which does not fzll in any of the listed heritage
Duikding and ils predncts.

b} Mo heritage structure exists on plot no-137, Or. Rajindra Prasad Road, New Delhi.

t) The concerned local body, as have indicated above at para 2, that Plot no: 137 is adjoining the
Central Vista precinct {Grade-| Herltage) boundary which is listed as Heritage Grade-|.

4. The HOC observed that the development on plot no-137 is not making any impact/disturbing the adjoining
Central Vista precinct (Grage-/ Heritage).

5. In view of the above observations, the proposal was found acceptable bv the Hesitage Cansarvatine
Committee in terms of clause 1.10 of Annexure-Il of Unified Building Bye Laws 2016 for Delhi.*

Yours faithfully,

gaumahall

Member Secretary
Copy to:

1 Shri iy P. Rao, CPWD (Delhi Regian), Aeom no. 434, Nirman Bhawan, New Delhi,
2, Er. Sudhir Kumnar Tiwari, Central Vista Project, Division-4, CPWD, -203, |7, Bhawan, New Delhi

[Ruby Kaushal]
Bamhar Sarcratary

T PHONE : 246155893, 24818607, 246906821, T FAX ; 24548970
¥-19 Email : memierassyhes @ gmail.oom, membersecyhcc-duac @ gov.in
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